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Irrigation aJUI Hydro-Electric Project .. 

3207 J Shri Kindar Lal: 
. L 8hrl Vishwa Nath Pandey: 

Will the Minister of Irrl,ation and 
Power be pleased to state: 

(a) wnether it is a fact that India's 
river development schemes and elec-
tric generating capacity will be ex-
panded as a result of new agreements 
for loans and grants signed between 
the Governments of India and the 
United States in March. 1965; 

(b) if so, the main features of such 
agreements; 

(c') the total amount of ,uch loans 
and grants; and 

(d) when the scheme will be im-
plemented? 

The Minister or Irrigation .... d Power 
(Dr. K. L. Rao): (a) Yes. 

(b) and (c). Three proj ect agree-· 
ments in respect of Irrigation and 
Hydro-electric projects were signed 
with the U.S. Government under PL.-
480 during March, 1965:-

Amount Whether 
allocatt'd loan 
(Rs. crores) or grant 

r. River Valh.-y Development (Supplement No. 10) AgreemC'nt 
No. rr 34'92 Loan 

2. RihanJ River Valley Development (Supplement No. 4) 
.. Agreement No. ~o 3 '29 Do. 

3· Sabarigiri Hydro-electric Project Agreement No. ns r8''''' Do. 
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To relate to supplementary alloc-
ations under the existing agreements 
10r River Valley Development and 
Rihand Valley Development Schemes, 
The third agreement tor Rs. IH.4 
crores, however, relat~s to Pamba-
ltakki (Sabirigiri) Hydro-Elect.ric 
Project. 

The main PL-480 Commodity Agree-
ment provides that a specified portion 
01 the rupee. accruing to the U.S. 
Government would be made available 
to the Government of India as loans 
and grants to finance mutually agreed 
projects of economic development. 
Separate operative documents known 
as "project agreements" are according-
ly being signed between the two 
Governments from time to time al-
locating specific loan and grant funds 
to each project. The loans bear In-
~rest at 4% and are repayable in 73 
,ix-monthly Instalment. commencing 4 
year. atter they are drawn. The total 
allocation made under March, 1965 
agreements is Rs. 56.61 crores. 

(d) The schemes arc under execu-
"ion. 
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